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(c) whether they will be given the
pay scales and allowances recommen-
ded by the Central Pay Coramisaion?

The Minister of Rallways (Shri C.
M. Poonacha): (a) No.

(b) Does not arise.
{e) No.

Export Duty on Coir
1252, Shri P. Vishwambharan:
Shri Mangalathumadom:

Will the Minister of Commerce be
Pleased to state:

(a) the total revenue earned by the
Central Government from export
duty on coir and coir goods during
1966-67;

(b) the anticipated revenue under
the above head in 1967-88;

(c) the total allotment in the Fourth
Five Year Plan for development of
Coir Industry;

(d) the amount apent in 1968-67 on
Coir Industry; and

(e) the amount allotted in 1967.88
budget in this regard?

The Deputy Minister in the Minis.
try of Commerce (Shri Shafl
Qureshl): (a) Rs. 153.79 lakhs.

(b) Rs. 175. 00 lakhs.
(c) A total outlay of Rs. 4 crores

has been indicated in the Draft Out-
line of the Fourth Five Year Flan.

(d) The following grants and loans
were sanctioned during 1966-87:

GRANT LOAN
Rs. Ras,
Coir Bord  10,40,600 3,00,000
State ,000 6,1
3,29 7,000

(e) The allocation in the budget for
1967-68 are az follows:

Grant Losa

Ra. Rs.
Caoir Board 8,20,900 3,30, 000
Staze 4,50,000  16,00,000

-Govetrnment

(b) the annual cost including the
rent for maintaining this show room;

(c) whether it is a fact that this
show room remains closed to the
public; and

(d) if so. the purpose of having this
show room?

Ahmed): (a) Yes Sir,
(b) Rs. 5,700 per annum,

(c) and (d). The show room has
been set up with a view to promote
sales of the products manufactured by
the Mining and Allied Machinery
Corporation in the coal belt in and
around Dhanbad. It is kept open
during normal office hours on working
deys.

1ssue of Licences to Biris Group of
Firmg

1294, Shri P. c.mwmwe
Minister of Indngtrial
-nmcmmu»w
to state:

(a) whether any licence has been
issted to the Birla group of firmg to
set up a big indusirisl compiex in
Kerala {for the manufacture of titanivm
slag ang titeniup diopidex based on
the {lmenite depuosit at Chavare;

(b) if 50, the main details of the
and

(o) tHe foreign emvhange required?





